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 Corr  Inpustry  (First  AMDT.)  RULES,
 1976

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRY  (SHRI
 A.  P.  SHARMA):  I  beg  to  lay  on  the
 Table  a  copy  of  the  Coir  Industry
 (First  Amendment)  Rules,  1976  (Hindi
 and  English  versions)  published  in
 Notification  No.  G.S.R.  1122  in  Gazette
 of  India  dated  the  3ist  July,  1976,
 under  sub-section  (3)  of  section  26  of
 the  Coir  Industry  Act,  1953.  [Placed
 in  Library,  See  No.  LT-11434/76].

 BoRDER  SECURITY  FORCE  LEAVE  (FIRST
 Ampt.)  RULEs,  1976  anp  NOTIFICATION
 UNDER  CENTRAL  INDUSTRIAL  SECURITY

 Force  Act,  1968

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F.  H.  MOHSIN):  I  beg  to  lay

 on  the  Table—

 (1)  A  copy  of  the  Border  Security
 Force  Leave  (First  Amendment)
 Rules,  1976  (Hindi  and  Englisn
 versions)  published  in  Notification
 No.  G.S.R.  1302  in  Gazette  of  India
 dated  the  110  September,  1976,
 under  sub-section  (3)  of  section
 141  of  the  Border  Security  Force
 Act,  1968.  [Placed  in  Library.  See
 No.  LT-11435/76].

 (2)  A  copy  of  Notification  No.
 G.S.R.  1371  published  in  Gazette  of
 India  dated  the  25th  September,  1976
 containing  corrigendum  10  the
 English  version  of  Notification  No.
 G.S.R.  861  dated  the  19th  June,  1976,
 under  sub-section  (3)  of  section  22
 of  the  Central  Industrial  Security
 Force  Act,  1968.  [Placed  in  Library.
 See  No.  LT-11436/76].

 Reeort  (1970)  or  TARIFF  COMMISSION
 ON  Price  STRUCTURE  OF  MAN-MADE
 FripReE  INDUSTRY  AND  COFFEE  (AMDT.)

 RULES,  1976

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 VISHWANATH  PRATAP  SINGH):  I
 beg  to  lay  on  the  Table—
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 (1)  A  copy  of  the  Report  (1970)
 (Hindi  version)  of  the  Tariff  Com-
 mission  on  the  Price  Structure  of
 Man-made  Fibre  Industry—Viscose
 and  Acetate  Filament  Yarn  and
 Staple  Fibre.  [Placed  ia  Library.
 See  No.  LT-11487/76].

 (2)  A  copy  of  the  Coffee  (Amend-
 ment)  Rules,  1976  (Hindi  and
 English  versions)  published  in  Noti-
 fication  No.  G.S.R.  1192  in  Gazette
 of  India  dated  the  14th  August,
 1976,  under  sub-section  (3)  of
 section  48  of  the  Coffee  Act,  1942.
 [Placed  in  Library.  See  No.  LT-
 11438/76],

 Accounts  oF  I.  I.  T.,  Kanpur  2
 MaApras  FoR  1973-74  anp  1974-75  RES-
 PECTIVELY,  ANNUAL  REPORTs  OF  TECHNI-
 ८8  TEACHERS’  TRAINING  INSTITUTES
 (NORTHERN  REGION)  CHANDIGARY  AND
 (SouTHERN  REGION),  MADRAS,  NATIONAL
 8००  Trust,  I.  I.  प,  KHARAGPUR  AND
 Rasa  RAMMOHAN  Roy  LIBRARY

 FOUNDATION,  CALCUTTA  FOR  1975-76

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D.  P.  YADAV):  I  beg  to  lay  on  the
 Table—

 (1)  A  copy  each  of  the  following
 papers  (Hindi  version)  under  suk-
 section  (4)  of  section  23  of  the  In-
 stitute  of  Technology  Act,  1961:—

 (i)  Certified  Accounts  of  the
 Indian  Institute  of  Technology.
 Kanpur,  for  the  year  1973-74  along
 with  the  Audit  Report  thereon,

 (ii)  Certified  Accounts  of  the
 Indian  Institute  of  Technology:
 Madras,  for  the  year  1974-75  alon3
 with  the  Audit  Report  thereor-
 [Placed  in  Library.  See  No,  LT-
 11439/76}.

 (2)  A  copy  each  of  the  followin?
 Reports  (Hindi  ang  English  ver”
 sions)  :—


